
 List of Members who have associated themselves with the issues raised under
Matters of Urgent Public Importance 

सदस्य,       जिनके द्वारा अविलम्बनीय लोक महत्व के
   विषय उठाये गये ।

सदस्य,         जिन्होंने उठाए गए विषयों के साथ स्वयं को
  सम्बद्ध किया ।

Shri Damodar Agrawal Shri Navaskani K.

Shrimati Sanjna Jatav  Shri Navaskani K.

Shri Pushpendra Saroj Shri Navaskani K.

Shri Tanuj Punia Shri Navaskani K.

Dr. Amar Singh Shri Navaskani K.

Shri Ram Shiromani Verma Shri Navaskani K.

Shrimati Krishna Devi Shivshankar 
Patel

Shri Navaskani K.

Shri Deepender Singh Hooda Shri Navaskani K.

Sushri S. Jothimani Shri Navaskani K.

Shri Praveen Patel Shri Navaskani K.

Shri Tapir Gao Shri Navaskani K.

Shri Ujjwal Raman Singh Shri Navaskani K.

Shri Sukhdeo Bhagat Shri Navaskani K.

Shri Lalji Verma Shri Navaskani K.

Shrimati Geniben Nagaji Thakor Shri Navaskani K.

Shri Imran Masood Shri Navaskani K.

Dr. M. K. Vishnu prasad Shri Navaskani K.



Shri Rajkumar Roat Shri Navaskani K.

Shri Utkarsh Verma Madhur Shri Navaskani K.

Shri Saptagiri Sankar Ulaka Shri Navaskani K.

Shri Godam Nagesh Shri Navaskani K.

 

   माननीय सभापति :     सभा की कार्यवाही कल शुक्रवार,  दिनांक 2 अगस्त, 2024  को प्रात: 11     बजे तक के लिए
     स्थगित की जाती है ।

21.02 hrs

The Lok Sabha then adjourned till Eleven of the Clock 

on Friday, August 2, 2024/ Sravana 11, 1946 (Saka).

________

INTERNET

 The Original  Version of Lok Sabha proceedings is  available on Parliament of
India Website at the following address:

 www  .  sansad  .  in  /  ls  

LIVE TELECAST OF PROCEEDINGS OF LOK SABHA

 Lok  Sabha  proceedings  are  being  telecast  live  on  Sansad T.V.  Channel.  Live
telecast begins at 11 A.M. everyday the Lok Sabha sits, till the adjournment of the
House.
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* Introduced with the recommendation of the President.

* Not recorded.

* Not recorded.

* Not recorded.

* Not recorded.

* Expunged as ordered by the Chair.

* Expunged as ordered by the Chair.

* Not recorded as ordered by the Chair.

** Expunged as ordered by the Chair.

* Expunged as ordered by the Chair.


